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In East Godavari DistrICt of Andhra Pradesh, 
and 

(c) If so, the details thereof and If not, 
the reasons therefor? 

THE MINISTER OF STATE IN THE 
MIN ISlRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF TOURISM (SHRI SATYA PAL 
MAliK) (a) Development of historICal and 
rehglOus places IS pnmarlly the responSibility 
of the State Governments There IS no crite-
ria with the Central Department of TOUrism 
for identificatIOn of such places as tounst 
centres 

(b) and (c) No proposals In thiS regard 
has been received from the State Govern-
ment 

Holding Losses of Sugar in S.T.C. 

8331 DR KIRODILAL MEENA Will the 
MI",sterof COMMERCE be pleased to state 

(a) whether Imported sugar worth Rs 
18 crores was lost In the form of holding 
losses at Port Town and S T C s Godown 
dUring 1984 to 1987 and 

(b) If so, action taken against agencies 
responSible for the losses? 

THE MINISTER OF COMMERCE AND 
TOURISM (SHRI ARUN KUMAR NEHRU) 
(a) and (b) As per the audited accounts. 
STC has Incurred total handling losses at 
Port Towns and STC's Godowns to the value 
of Rs 1 47 era res on Import of sugar dUring 
the f,"anetal years 1984-85 to 1987-88 These 
are the normal handling and storage losses 
for a commodity like sugar ThiS loss works 
out to 0 08% of sugar handled/stored 

[Translatron ] 

Steel Yard at Kota 

8332 DR BENGALI SINGH: Will the 
MInister of STEEL AND MINES be pleased 
to state 

(a) whether the steel yard at Kota 
(Rajasthan) has been closed, 

(b) If so, the reasons therefor; 

(c) whether there IS proposal to reopen/ 
set up a steel yard at Kota. and 

(d) If so. when and If not. the reasons 
therefor? 

THE MINISTER OF STEEL AND MINES 
AND MINISTER OF LAW AND JUSTICE 
(SHRI DINESH GOSWAMI) (a) No, Sir 

(b) to (d) Does not anse 

Exports From Kanpur 

8333 SHRI KESHARI LAL Will the 
M'nlsterof COMMERCE be pleased to state 

(a) the main products of Kanp.Jr being 
exported 

(b) the positIOn of export of leather and 
leather goods among the products being 
exported, 

(c) whether Government propose to set 
up an export-onented Industry In rural Kanpur, 

(d) If so, the details thereof, and 

(e) If not. the reasons therefor? 

THE MINISTER OF COMMERCE AND 
TOURISM (SHRI ARUN KUMAR NEHRU). 
(a) The maJOr products exported from Kanpur 
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arehnlshed leather, leather goods The other 
products exported from Kanpur Include cane 
and mooJ artICles, chemICals, apparels, elec-
tronICS and textiles, bght engg products like 
dIeSel engines, pumps, fasteners, agncul-
turallmplements etc 

(b) The share of leather and leather 
goods In exports from Kanpur IS estimated to 
be around 70 per cent The majOr exports 
COnsist of harness and saddlery Items 

(c) No, Sir 

(d) Does not anse 

(e) 'nltlatlve for setting-up Industrial 
units rests with the private entrepreneurs 

[English] 

Trade Negotlatton At Geneva 

8334 SHRI YADVENDRA DATI Will 
the Minister of COMMERCE be pleased to 
state 

(a) the steps Government propose to 
take to safeguard the Interest of the country 
In the Uruguay round of multilateral trade 
negotiations at Geneva under the auspices 
of the General Agreement on T anffs and 
Trade and 

(b) howGovernmentproposetocounter 
the Industrlahsed countnes pressure with 
regard to areas of Trade Related Intellectual 
Property Rights (TRIPs) and Trade Related 
Investment Measures and ServICes? 

THE MINISTER OF COMMERCE AND 
TOURISM (SHRI ARUN KUMAR NEHRU) 
(a) and (b) India has adopted a multi-pronged 
strategy In the context of the Uruguay Round 
of Multilateral Trade NegotiatIOns In order to 
safeguard Its Interests IndIa has been par-
tICIpating actively In the negotIatIOns In order 
to seek Improved market access for Its ex-

ports and to check Unilateral and arbitrary 
actIOn through strengthened multllateraJ rules 
and dISCIplines to govern InternatIOnal trade 
A number of oral and written submissIOns 
have been made In the Negotiating Groups 
stating our views clearly and cogently, based 
on sound economIC arguments and reason-
tng, keeping In mInd our situatIOn as a 
developing country. We have also made a 
number of specifIC proposals whIch reflect 
our Interests and concerns In additIOn, India 
has been coordinating Its positIOn actively 
wrth other like-minded develOPIng countnes 
to enlarge support In th9se negotiatIOns and 
we have made jOint submiSSions on a num-
ber of Issues In thiS connectIOn India also 
recently hosted a meeting of 18 developing 
countries partICipating In the Uruguay Round 
at New Deihl on 19-20 March, 1990 In the 
areas of Trade-Related Intellectual Property 
RlQhts, Trade-Related Investment Measures 
and ServICes, detailed submISSIOns have 
been made by India These have receIVed 
wide support from other developtng coun-
tries and some JOint submiSSIOns have also 
been tabled We are hopeful that these 
negotiations Will result In a balanced out-
come whICh Will take Into account the Inter-
est of all partiCipants Including those of 
developtrlQ countries, such as India It IS 

Government's IOtentlOn to continue to par-
ticipate actIvely In the negotlattng process to 
ensure that our Interests are fully safe-
guarded 

[Translation) 

Evasion of Customs Duty 

8335 SHRI RESHAM LAl JANGDE 
win the Mlntster of FINANCE be pleased to 
state 

(a) the number of cases of smuggling 
and evasIon of Customs duty detected by 
the Department of Central EXCISe and In-
come Tax In 1989 and tl" March, 1990 at 
vanous Seaports, arollnd them or elsewhere 


